In The Centrz2l Administrative Tribunal
Calcutta Bench

OAR 794 cf 1996

Present Hﬁn“bla Mre Se Biawes, Administrative Member

Hen'ble Mre Ne Prusty, Judicial Member

Gokul Maity & Ors.
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Sef e R&iluay

For the Applicants Mre A. Chakrezborty, Counsel

T8a

For the Respondents ¢ Mr. S Chowdhury, Coungel
e
bate of Order s 09-07=-2002

MRe NeoPFRUSTY, JNM

Lde Counsel for the appli&ant% submits that he wants to
withdrsy this applicetion for filing the same before the apprecpriate
Forum in viey of the latest Supreme Court decision in the matter.

Ld. Counsgel for the respond;nts is presente In vieu of the submission.
"made by the Ld; Ccunsel for the applicants, the cass is disﬁissed as

withdraun with liberty to approach the appropriste fopum, /4G Co8¥D -

vaember(J) . Member (A)
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